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(c) whether it is also a fact that 150
plastic units are sick due to the above
policy in Gujarat ; and

(d) what are the reasons for not
allowing plastic bags for fertilizer and
cement industries ?

THE MINISTER OF TEXTILES
WITH ADDITIONAL CHARGE
OF THE MINISTRY OF FOOD
PROCESSING INDUSTRIES
(SHRI  SHARAD YADAV) : (a)
Permission for import of raw jute is
available to all exporters of jute goods
under the Advance Licensing Scheme for
meeting their specific requirement of raw
materials at Intemati nally competitive
rates for fulfilment of their export com-
mitments.

(b) In terms of the Reservation Orders
issued by the Government under the
provisions of the Jute Packaging Materials
(Compulsory use in Packing Commaodities)
Act, 1987 all fertilizer factories are required
to pad their entire urea production in jute
bags only. In the case of the cement units the
Reservation Orders stioulale that the unit
located within 1200 kilometres from
Calcutta should pack 70% of their
production in jute bags and those 1 cated
beyond 1200 Idlometres should pack 65% of
their production in jute bags.

(¢) No, Sir.

(d) Government have given in terms
of the Reservation Orders sufficient scope
for the plastic bags sector to serve the
interests of the cement and ferilizer
industries by having a reasonably legitimate
share of their productson. In the case of the
fertilizer sector while urea pack, aging is to
be done in jute bags only all other varieties
have been left free for bemg packed in any
bag.

Demand for Pig Iron in Gujarat
1909. SHRI ANANTRAY DEV

SHANKER DAVE : Will the Minister of
STEEL AND MINES be
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pleased to state :

(a) whether it is a fact that there are
2663 small foundry units in Gujarat-.;

(b) what is the actual demand for pig
iron in Gujarat ;

(c) what was the quantity allotted to
Guijarat during the last six months and what
was the actual supply ; and

(d) what were the reasons for short
supply of pig iron ?

THE MINISTER OF STEEL AND
MINES WITH ADDITIONAL CHARGE
OF THE MINISTRY OF LAW AND
JUSTICE (SHRI DINESH GOSWAMI) :
(@) Yes, Sir.

(b) Statewise demand is not assessed.

(c) Al'otments are not made Statewise.
Actual supplies oi Pig Iron to the State of
Gujarat by SAIL during six month peri d
January— June, 1990 was 57,400 tonnes.

(d) Dees not arise. Actual users may
avail themselves of OGL import of Pig
Iron.

Enquiry against officials workingin the
Ministry of Commerce andits
undertakings

1910. SHRI JAGDISH PRASAD
MATHUR : Will the Minister of
COMMERCE be pleased to state :

(@ the number of disciplinary
proceedings being held against iffi-cials
werking in his  Ministry and other
offices/undertakings under his Ministry as
on 31st July, 1990 with dates since when
these have been pending, case-wise ;

(b) the number of cases out of them in
which retired Government officials have
been engaged as Enquiry Officers with dates
of their' engagement case-wise ;



